P.CO P.M.

DFLBI VIDBAN SRRHA
Bulletin Part-1

(rrief recerd of Proceedings)

Thursday, 24th September joog/Ashvina 2 1920 (Saka)

No. 127

The sittina cormenced withissthe rendition of
National Song -Vande Metrem.

Being the first day of the ceseion, FHon'ble
Speaker welcomed the merbers.

arituery

The House made obitvery references <N certein
deaths that recently tock place in Delhi due to
adulteration in edible oil.

Merers alsnptocé in silence for two minutes

as a merk of respect to the departed couls.

With the permigsion of the Chairy chri Deep Chand
panchu couabt the Jeave of the House to move
the follewing Motion of No-Confidence unéer Rule
2583

wmhat this House expresses its went cf

confidence in the Council of Ministers".

As more than one-fifth ofthe total nurber
of merbers stood up in support of the motion: the
Chair announced thet the leave of the House stands
granted and@ the Motion would ke teken up after
the Question Four.

Starred Questions
Starred Question Nos: 1 tol 3 and Supplementaries
thereto were ocrally esked and enswereC.

Replies tO atarred Ouestion Nos. 4 to 20 were
1aié@ on the Taple of the Hovse.

Unstarred Questions
Replies tTO Inetarred Ouestion Nos. 1 to 37 were€
laid on the Tahle ofthe House.
,PEESE_EE.SD_EDS_.EE!SBLEES.E?“_SE
Prof. Jagdish vukhi, Minister of Finence laid on
the Teble of the House @& CORY of statues
(Notificetion No. F.18 (8R)/1086 dated 19.8.1998)
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framed under Indraprastha Vishwe Vicalaya
1908.
Presentation of Report of Business Advisory Comwittee

6. Shri Rajendra Cupta:
Minister of lLaw & Legislative Affairs:

presented tc the House the Fighteenth Report
of the Business Advisory Committee.

Precentation of the Report of theCommittee
on Private Members' Bills & Resolutions

s Shri Jeg Parvesk Charcra:

presented to the House the Fifteenth Report
of the Cemmittee on Privete Merbers' BRills
end Resclutions.

- Presentation of the Report of the

/ Committee to probe into the coring
up of a Multi-Storeyed Ruilding
called "Chavan Richi Apartmentes'.

a. ShriRejendra Cupta:
presented to th House Report of the Committee
to prohe into the veriovs aspects of the
comina up of & multi-stcreyed huilding called
'Chavan Rishi Apertrents' ir the Model Town
Aree cof Delbi.
/ Presentation of the PReport of the
Cormrittee on Simplification of

Procedure for Timely Release of MLAS'
Fund.

9. Shri Wand Kishcre Garg:
rresented to the House the Reprort of thre
Committee. on Simplificetion cof Procedure for

Tirely Release cf MIAs' Fund.

No—-Confidence Motion

1O Shri Deep Chand Pendhu moved the . following
motion:—
"that this House expresses its want of
Confidence in the Council of Ministers".

\ CONECAS N




Following merbers took part in tb

1.

10.
115
12.
13.
14,
15

l16.

chief Minister

On & request

vote before the House.

the Motion while

shri
Shri
Shri
Shri
Shri
Shri
Shri

ghri

Mewa Ram Aryd
Prer Sinah
Devender Singb
Mukesh Sherme

Jag Perversh Chandre
Shoaib Iabel

gzhab Singh Chauhen

Ram Niwas Coel

. Rarvger Sinch Bidhuri

Bodh Rai
Ajey Maken
Jai Kishan

Naresh CGaur

Dr. A.K. Walis

Smt.

Krishne Tirath

e debate:-

shri Satish Chendre Khezndelwal

reptied to the Cebate.

heino

28 voted ageinst it.

aix merbers

made,

voted

Confidence was therefore negatived by the House .
zdjourned till 2.00 P.M. on Fridey,

the 25th Septerber, 1908,

The House wes

(The House was adjourned.)

the Motion was

RUlE RGO

in favour of

The Motion of No-

P.N. GUPTA

SECRFTARY



